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080, s YEBYS, belonging to BIHAR
service and presently working as ASS)$T§NT§€£T .',(.’..’.\'.]

30)

1, SAVRABH SRIWASTIVA.., sonsdeughtecsuite of YINAY, KUMAR SRIVACTA-VA
BIHAR  LEOICLAT)VE ALSEMBLY SECRETARM

OFFICER

—
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LELE RS L2 )

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

& _
(Assets In joint name indicating the extent of joint ownership will also have to be
given)
[ 5= ‘Description Seif Spouse | Dependant-1 | Dependani-2 | Dependant-3 |
(1) | Cash Ri. 1S8D[ Ra.1o00)d o i
(i} | Deposits in e O
Banks, Financial [Saivgs
Institutions And |Re -1,45069- |
Non=-Banking PPFSFp | — — s —
Financial o . 2742265/
Companies

(ill} | Bonds, J
Debentures and 97?140_?_"?':{

» Shares in o _—. o

companies MPE-Refpugg. T p—

(iv) | Other financial |
institutions,
NSS, Postal
Policies, etc

(v} ?otnr Vehicles m £

| details of ; -

: Boeyaa 4,6 6000 s — — —
make, etc.) Alto- Regoo00) -
{vi) | Jeweliery (give |
:  details of (A - 40 g | G - 260 g
weight and Vale-Re 220,008 .Vdn-ﬂl-lbpowdz( = o —
value) i ‘

| {vil} | Other assats,

| such as values

of claims / ik > i s s i
intergsts {
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.
* Dependant here means a person substantially dependent on the income of the

émployee.




B.

(Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated)

| Sr.

Description

Spouse | Dependant-1

Dependant-3

Gependant-2
' _Etc Name

_MHame

(i)

Agricuitural Land

- Location(s)
= Survey number(s)
- Extent {Total
measurement)

TNl

Name(S) | Name

(i)

-Current market value
Non-Agricultural Land

- Locatlon(s)
- Survey number(s)
- Extent (Total
measummt} =
. market value

Ny

(i)

B«ulldtm‘rs‘ {Commercial
and residential)
Location(s)

= Burvey /door
number(s)

- Extent (Total
measurement)

- Current market
valus

N

(iv})

- number(s)

Houses / Apartments,
ete.

- Location(s)

- Survey fdoor

- Extent {Total
measurement)

- Current market
value

H i

{v)

Others (such as

interest in property)

NIV

— r

(@

I give herein below the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note : Piease give separate details for each item)

Sr.
Neo,

Description

Financlal Institutions(s) /
_Departinent (s)

Name & address of Bank /

Amotint outstanding ss

on FETAARRRTa R RS San e

a)

(i) Loans from

—

Nl

(11} Loans from financial
nstitution

—_—

—

{ill) Government Dues:

(a) dues to departments
dealing with government

! tion

NI

m
(b} dues to departments
dealing with supply of
atie

\

INFT

| (c) dues to departments
dealing with supply of
electricily

N L




(d) dues to dapartments bl
dealing with telephones !

(e) dues to departments ,
dealing with government N i
transporr (Inciuding

aircraft and helicopters)
| (f) Other dues, If any

3

(k) (i} Tncome Tax uar;&udinq r
_ surcharge [Alsa indicate Acssgnent Year - 20244 - 257
the assessment year upto | \
which Income Taﬁah&m Tinorg T Puad-fs 43 75"/ 1 e
flled. Gi?va 8lso Permanent PAN -DISPSE3 20¢

mber (PAN)] ‘ :

(i) weaim Tax [Also
Indicate the assessmernt
year upto which Weaith s _ i
Tax return filed.] B
(ili} Sales Tax [Only in :
| ;asa of proprietary —

usiness] v
(i) Property Tax - T

'('1

GPF/CPF/PRAN No, :- [pﬁAN - HDI"IBSZDIDGIH

Gender 2 — (M/F)

Date of Birth i 2 | 30_-3 ;.'[ 2 5{ 3 (DD/MM/YYYY)

Class/Group - >

{A/B/C)
- 5 l&wuu Vidhon Cablw Secholbaidal Se-«w.w f
gi‘“ull Mama e. 8. B.AS, -Bihar Administrative Service,

B.5.5.- Bihar Secretarlat Service etc.)

I hereby declare that the above details are true to the best of my
knowladge and belief,

sigﬂﬂtﬂm a-gwnrﬂbnuuu:n:mnnuanw 11111 idsEnonarrs
' Name of Ernployee: -CAUKA'B/H QJWM A
Plam:.fﬁ TNA" ' Deségnaﬂaﬁ:%élr‘?lﬂﬂ. T.CECTIDNOT FleeR -
Dates...| 2,02 K Oepertment: ELHAR.. VIO HAN. CABHA .
Note: Please sign each pagva of the declaration. Asset declarstion form

must be in A4 size white paper with computer typed (single side)
in prescribed format,




